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IN THE MATTER oF;

gi!& A?E? NOII%EQ ar 1222
~ \APpeal by Specla ave granted by this Court by its Order
ated the 5th November, 1593 in Petition for Special Leave to

Appeal (Civil) No.7324 of 1993 from the Judgment and Order
dated 3rd November 1992 of the Central Administrative
< Tribunal, Allahabad Bench, Allahebed in 0.4.K0,676 of 1992)

The Union of India througi " )
Chairman, Railway Board levvmonie /
Rail Bhavan, New . « + « APPELLANT

Versus

h.

S.K. ’h.r giwa

557/1=3, Prem Ganj, 5igri Bazar, Jhansi, « « » RESPONDENT

TH NOVEMBER, 1
. CORAM:
v HON'BLE MR, JUSTICE P.B, SAWANT
l‘l’?l'BLE MR, JUSTICE N.P, SINGH
FoNwa
For the |APpellant; l;'.xvéit. Reddy, Additional Solicitor General
of India
| . (W/s. C.V.Subba Rao, C.B, Babu, V.K.Verma
Lp elilings /- - @nd Hemant Sharma, Advocates with him)

For the/\aeapondenﬁ;'fﬁr. Y.N, Ganpule » Senior Advocate
" {Mr. Ravi Prakash Gupta, A dvocate with him)

THE APPLICATION FGR STAY above-mentioned being called
on rdr hearing betore this Court on the 5th day of November,
1993, UPON heu'in‘gL %uﬁ!’ rogvthe Parties herein THIS CQURT
in continuation orm Order dated 15th October, 1993
in Interlocutory Application No,2 above-amentioned granting stay of
the Contempt Proceedings pending before the Central Administrative
Iribunal; Allahabad DOTH CRDER that pending the hearing and final
disposal by this Cowrt of the Appeal above-aentioned, the
Operation of the Judgment and Order dated the 3rd November, 1992
of the Central Administrative Tribunal, Allshabad Bench, Allahabad

1 .A. * ‘ | 4 7 ' \
B 0.%N0,676 of 1992 be and 1is hereby #tayed;
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AND THIS COURT DOTH FURTHER THAT THIS (RD:R be
punctually ebserved and carried inte exccutiqn by all
cencerned,

WITNESS the Hon'ble SHRI MANEPALLI NARAYANARAO
VENKATACHALIAH, Chief J‘uﬁ}ce of India at the Supreme Court
New Delhi dated this the ¢5th day of Nevember, 1993,

: (B.S. JAIN)
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